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Manufacture of tractors in the Public
sector

1012. SHRI GEORGE FERNANDES:

SHRI NARENDRA SINGH
MAHIDA:

SHRI SITARAM KESRI:
SHRI SHRI CHAND GOYAL:
SHRI HARDAYAL DEVGUN:
SHRI S.M. BANERJEE:
SHRI R.K. SINHA:
SHRI K.P. SINGH DEO:
SHRI RAM AVTAR SHARMA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether any blue-print has becn
worked out for the manufacture of trac-
tors in the public sector?

(b) how many applications for licence
to manufacture tractors are pending from
the private sector;

(c) whether Government would con-
sider given priority to the production of
tractors in the country; and

(d) if not, the reasons therefor?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) Government have under
consideration a proposal to set up a unit
in the Public Sector for the manufacture
of tractors. A final decision is yet to be
taken.

(b) After delicensing of the tractor
industry, 10 proposal have been received
for the establishment of new undertaking
for the manufacture of tractors with
foreign collaboration.

One of these peoposals has been
approved in principle. The firm con-
cerned has recently submitted the final
foreign collaboration agreement, the
revised phased manufacturing programme
and the application for the import of
capital goods, which are unZer examinition.
Two other firms in whose case payment
of either lump-sum or recurring royalty
to the proposed foreign collaborators was
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not involved, were asked to submit their
application for the import of capital
goods and revised phased manufacturing
programme for Government’s considera-
tion. One of them has submitted the
draft collaboration agreement. They have
been asked to submit the application for
the import of capital goods and revised
phased manufacturing programme imme-
diately, The other firm has failed to
submit this information and accordingly
their case has been treated as closed.
One of the applicants has been asked to
get the tractor, proposed to be taken up
for manufacture, tested at the Tractor
Testing Station, Budni before a final view
is taken on their proposal. Two other
applicants have been asked to submit the
detailed schemes together with a letter
from their collaborators expressing wille
ingness to extend collaboration. These
applications will be considered further
after these details are received. Two
schemes were sketchy and the parties
have been asked to submit details. The
remaining two schemes are under exami-
nation.

(¢) The Agricultural tractor industry
is included in the list of key industries
and the industry is already being given
priority in the matter of foreign exchange
allocation for the import of capital goods
and components.

(d) Dces not arise.
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fawrady & wrd YAl &1 FA g
fFar AT ?

watfre fawm, wrafoe =R
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(m) 3¥a gear grr wifesEa w-
amt e waAl ¥ fmkw & fag
qar € ArAT FT AT FAT § 7

wratfe fawm, wafos s
YT TRATT-®T AT (o wwEE e
wgwR) : (F) &z d¥frea ¥ g
for fead T'edizge ara ¥ 7 fod
F gAGI I TF 20 gETFR T
#fy g'vex &1 fawre fear g wav
I el ¥ fanto § g wafa &
IET § | IAX T ATAEA F g W@
sfern qar qdew FF gEA, I
w2w 3fy frzafrga, daae, dum
Ffa frafagraa, Fhaarar, s
EFATAIS HEqT, WEIX I TG W
gu FuHl @ odawm fFr oIm ¥
gaey T fam & 1 @ et ¥ ofc-
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fawrfer @ & foq wgr @ fe war
dzm dafrga TAfmafar Tediege
grar dare fFar war g wex a1 A
2011 g'¥2T IRrEYaTRRTT & |ganT ¥
gamr AT =ifgr | ey aYyafe
frara famm a foYi moler, 1969 &
Hg a% faq T ®Y Arar
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